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THE GAU HATI H IGH COURT AT GUWAHATI
(}IIGII COUR'f OF ASSAM, NAGAI,AND, MIZORAM AND ARLINACIIAL PRADESHJ

No.HC.VU-1O6 l2OO?l qtt z lA
Smti Jayashree Bora,
Joint Registrar (Vig jlance),

Gauhati High Court,
Guwahati.

Shri Romen Baruah,
District & Sessions Judge,
Morigaon.

Dated Guwahati, thc I il^
September,2024

Station leave permission.

Your letter No. Dlt4/5905, dated 03.09.2024.

.RE ST R GI CE

rtS

With rcference to the above, I am directed to inform you that you have beengranted station reave permission, with the officiar vehicre, at own cost, from theevening of o7.o9.2o24 tifl the morning of 09,09.2024, as prayed for. The Additionar
sessions Judge cum Speciar Judge, pocso, Morigaon, and in her absence, the chief JudiciarMagistrate, Morigaon, and in his absence, the next senior most ludiciar officer avairabre at thestation will remain in charge of your Court and Office in your absence.

Yours faithfully,

stl-

Memo No.HC.Vfi-tO6t 2OO7 | I I t ?
Copy to;

/A, dated 01- q- 2a24

) me Project lvlanager, Gauhati High Court
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